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At the request of Mr. D.P.Dhalsamafl 

1erned 
L counsel for the applicant, 

a:lj ourrd it to 2nd week of Nernoer, 

1995, 

Shri D.)halasamant, learned 

counsel for the titioner submits that 

r1ief pred for in this application 

has been granted by the Depdrtnnt. 

?ccordingly he seeks permission to 

wit hdraw this applicat ion. Applicat i3n 

is dismissed as withdrawn. 

11 MBL (DMIN ITRT IVi 

J\C)AV 

511 
	

At request, adjourned to next 

week. 

Admn.) 

4 •5 951 	4-djourned to 25.5.1995. 

VICE-Ci 	N 

NMR (4DNIN42IVE 

25.5.9 	 J- ard. Admitted. Notice to 

respondents in three weeks. 
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